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(d) if not, the reasons therefor? 

The Minister of Industry in the 
Ministry of Commeree and Industry 
(Shri Kanungo): (a) and (b). Accord-
ing to the procedure effective from 
1958-59 onwards, outlays for State 
Governments' schemes are fixed 
industrywise and not schcmcwisc. 
The following table shows the outlay 
and the amount utilised during 1960-61 
and 1961-62 for the development of 
sericulture industry in Mysore State: 

Year 

1960-01 
1961-62 

(c) No, 

Outlay 

(Rs. 
21.00 

23.30 

Sir. 

in 

Amount utilised 

lakhs) 
IH.65 (Actual) 
1'1.75 (anticipated) 

(d) Delay in construction of build-
ings, acquisition of land and issue of 
administrative sanctions at State 
level. 

All India Sericulture Institute 
Building in Mysore 

458. Shrl Siddiah: Will the Minis-
ter of Commeree and Industry be 
pleased to state: 

(a) whether the site has been 
selected for the construction of a 
building to accommodate the All 
India Sericulture Training Institute, 
Mysore; and 

(b) if so, when the construction 
will be taken up? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) No proposal for 
the construction of a building tor the 
All India Sericultural Training Insti-
tute, Mysore, is under consideration 
at present. 

(b) Does not arise. 

Development of Sericulture Industry 
in Mysore 

f59. Shrl Siddlah: Will the Minis-
ter of Commerce and Industry be 
pleased to state: 

(a) whether Government is aware 
that there is scope and necessity for 

developing the sericulture farms in 
Chamarajanagar, Horalahalli anet 
Mugur in Mysore District, Mysore . 
State; 

(b) if so, whether the Central Gov-
ernment have given financial help t()· 
develop them; and 

(c) whether any recommendation. 
has been received from the State 
Government in this behalf? 

The Minister of Industry in the· 
Minister of Commeree and Industry 
(Shri Kanungo): (a) Yes. Sir. 

(b) and (c). Yes, Sir. Central. 
assistance was given for develOp-
ment of the two farms at Chamara-
janagar and Horalahalli. The State' 
Government has not so far approached· 
for the farm at Mugur. 

Export of Handloom Fabrics 

460. Shri Sivasan.karan: Will the 
Ministry of Commerce and Industry· 
be pleased to state: 

(a) the quantity and value of hand-
100m fabrics exported yearly since 
1959 upto January, 1962. spowing the· 
~ountries to which exports were 
made; 

(b) what steps, if any, Government 
have taken through trade representa-
tives abroad to popuJarise handloom· 
fabrics; and 

(c) what kind of handloom fabrics 
arc in greater demand in foreign . 
countries? 

The Minister of International Trade 
In the Ministry of Commerce ami·' 
[ndustry (Shri Manubhal Shah): (a) 
to (c). A statement is laid on the 
Table of the Lok Sabha. 

(a) Quantities and value of hand-
100m fabrics exported yearly from' 
1959 to 1961 are given below:-

Year Quantity Value 

(in miIIion yds) (il' milIian Rs.) 
1959 35·57 65·9I 
1960 28.86 50.70 
I96I 28.8 48.56 
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The exports were mainly to the 
U.S.A., Ceylon, Malaya, Nigeria, 
Singapore, Aden and a few countries 
in Africa. 

(b) Government have instructed 
their Consuls and Trade Representa-
tives abroad to popularise handloom 
fabrics by organising fashion shows, 
opening of show rooms, and assessing 
consumer tastes and keeping the 
Indian exporters informed of the 
market trends. 

(c) The variety known as 'Bleed-
ing Madras' fabrics is popular in the 
U.S.A., handloom lungies and sarongs 
are in demand in Ceylon, Burma and 

. Singapore; Madras handkerchiefs are 
in demand in Nigeria. 

Liquid Gold 

461. Shri S. N. Chaturvedi: Will 
the Minister of Commerce and Indus-
try be pleased to state whether 
Government propose to introduce 
quality marketing for liquid gold 
being manuf~ctured in this country 
to prevent sale of spurious stuff in the 
market? 

The Minister of International Trade 
in the Ministry of Commerce and 
Industry (Shri Manubhai Shah): 
There is no such proposal so far. 
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